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$+[THE MINISTER OF INDUSTRI-
AL DEVELOPMENT AND COMPANY
AFFAIRS (SHRI FAKHRUDDIN ALI

AHMED): (a) to (d). As on the l1st
April, 1967, there were flve vacant

[RAJYA SABHA]

to Questions 1174
posts of Accountants in the Company.
During 1967-68, twelve more vacan-
cies occurred and eight new posts
were created. Of these, four vacan-
cies were filled in May, 1967 by em-
ployees of the Company who qualifi-
ed in the Accountants’ Examination.
Ten more vacancies were fillled by
deputation of Accountants from
various offices of the Government of
India as shown below:

S. No. Name

Name of parent office

1. Shri A. Ramasubramaniam .

2, Shri G. Balasubramaniam . .
Shri R.D. Sheorey

w

. Shri L. Saraf

Shri T . Parthasarathy
Shri V. Mahadevan
Shri Ved Prakash

~N S w s

8. Shri Mec:3jiiSingh .
Shri T. Venkataraman

ki

10. Shri S.Y. Bhide (For Bombay Office)

Accountant General,
Maharashtra.
Accountant General, Madras.

Accountante  General, Posts
and Telegraphs (Calcutta
Branch)

—_D O
Accountant General, Madras.
Do.

Accountant General. Posts
and Telegraphs (Kapur-
thala Branch)

Do.

Accountant General, Posts
and  ‘Teleoraphs (Nagpur
Branch)
Accountant  General, Maha-
rashtra.

There is no Company employee
waiting for promotion as Accountant
after qualifying himself in the quali-
fying examination., The next exami-
nation is scheduled to be held in July,
1968 and vacancies have been reserv-
ed for being filled up by those who
passed the examination.

The procedure adopted for the
selection of Accountants was that the
Accountants General themselves re-
commended the persons after consi-
dering their suitability and after as-
certaining their willingness for depu-
tation. The Confidential Reports and
the recommendations were scrutinised
by the Finmancial Adviser and Chief
Accounts Officer of the Company who
selected the persons on the basis of
the assessment of the Confidential
Reports.]

t[ ] English translation.

B. I. C. MANAGEMENT

233. SHRI M. P. BHARGAVA:
SHRI A. G. XULKARNI:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state:

(a) whether inspection of accounts
of British India Corporation Ltd.
under Section 209(4) of the Compa-
nies Act hag since been completed;

(b) whether there have been any
changeg in the Board of Directors of
the British India Corporation recent-
ly;

(c) whether a new Managing Direc-
tor has taken over; and



1175 Written Answers

(d) whether there is any proposal
under Government’s consideration to
appoint a new Deputy Chairman?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI FAXHRUDDIN
ALl AHMED): (a) The inspection
has been completed.

(b) and (c¢) Sarvashri R. L. Tantia,
S. N. Bilgrami and Himmat Sinh
have joined the Board of Directors of
the company. Shri Tantia has taken
over as the Managing Director of the
company, but no formal application
in the matter has yet been received
by the Company Law Board,

(d) No such proposal has been
received by the Company Law Board.
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+[UNELECTRIFTED RAILWAY STATIONS

234. SHRI D. THENGARI: Will the
Minister of RAILWAYS be pleased to
state;

(a) whether it is g fact that some
of the railway stations on the Western
and the Southern Railways are still
unelectrified; and

(b) it so, the number of such rail-
way stations on the Southern and
Western Railways which agre still un-
electrified?)

[6 MAY 1963]

to Questions 1176
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t[THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) Yes.

(b) 227 stations on Southern Rail-
way and 869 stations on Western Rail-
way are still unelectrified.]

Teg 1 Wi | TN W a0 e
ST

235. o gAIGRT 3M9T ¢ gy
X AT TE TA H FUTH L

(F) FTGTETIHRT LN 4 79,
1968 & 3fqw X wda T garfog
Uy & qRE . M7 femar
Tqr g fF W3 darw MOF v
1020 N 7T STAFT T T3 97;
L4

(@) =fz e, arear g graeg
L S (A O i

1 [WINB §BIZED FROM JREP BELONGING TO
RAILWAYS

235. SHRI D. THENGARI: Will the
Minister of RAILWAYS be pleased to
state: -

(a)  whether Government’s attention
has been drawn to a news item pub-
lished in “Vir Arjun’ dated the 4th
April, 1968 to the effect that 1020 bot-
tles of wine were seized from a jeep

belonging to the Ministry of Railways;
and .

(b) if so, whether any enquiry has
been made in the matter?]
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